
PIL. No. 1 of 2014 
 

BEFORE 
THE HON’BLE MR. JUSTICE UMA NATH SINGH, 

CHIEF JUSTICE  
THE HON’BLE MR. JUSTICE T NANDAKUMAR SINGH 

THE HON’BLE MR. JUSTICE S.R.SEN 

17-04-2015  

 

Mr. S.Thapa, learned Advocate, appears for petitioner.  

 Mr. ND Chullai, learned Sr. GA, assisted by Mr. S.Sen 
Gupta, learned GA, represents respondent Nos. 1, 2 and 4. 

 Mr. SP Mahanta, learned Sr. Advocate, assisted by Ms. S. 

Pde,  registers his presence for respondent No.3. 

 Mr. VGK Kynta, learned Sr. Advocate, is for respondent Nos. 

25 and 28.  

Mr. N. Mozika, learned Advocate, has entered appearance for 

respondent Nos. 6, 10, 14, 15, 17, 18 and 22. 

Ms. PDB Baruah, learned Advocate, represents respondent 

No.12. 

Mr. S. Chakravarty, learned Advocate, is for respondent Nos. 
7, 8, 11 and 19.  

Mr. BK Das, learned Advocate, is present for respondent No. 
9. 

Mr. MF Qureshi, learned Advocate, is the counsel for 
respondent No. 5 and 13. 

Mr. L. Lyngdoh, learned Advocate, appears for respondent 
No. 24.  

Mr. B. Bhattacharjee, learned Advocate, has entered 
appearance for respondent Nos. 23 and 26.  

 Learned counsel for the parties pray for and are granted 

further 2(two) weeks’ time to carry out and implement the order 

dated 10-04-2015. Let a copy of that order be provided to learned 

counsel for the parties.  

 List on 01-05-2015.  

 

 

JUDGE                JUDGE      CHIEF JUSTICE  

S.Rynjah 


